Item No. 18

Status Note on appointments through Direct Recruitment in the Financial
Year 2021-22

In terms of Regulation 5(1) of Section 2 of the IRDAI Staff (Officers and Other
Employees) Regulations, 2016, all appointments through direct recruitment made
during the previous year shall be through a defined process and shall be informed to

the Authority in their first meeting in the financial year.
This being the first meeting of the Authority in the Financial Year 2022-23, it is
submitted for information of the Authority that no new appointment was made in

any Grade during the Financial Year 2021-22 through direct recruitment.

Placed for information of the Authority.

18.1



